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Written Answers

modifications are  ade keeping in view the
futerests of the star and administrative require.
ments of the Depurment.
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ISMUGGLING Lo tiviTis v Kigaga

[287. DR. BHAI MAHAVIR : Will the

Minister of FINANCH be pleased to state

{a?r whether Govornment's attention has
been drawn to the reports that hoats belonging
o the Government o Kerala are being used
for smuggling purpose thereby thwarting  the
allempts of the Gover ment of India to prevent
~muggling activities :  and

(b} if so, what @ ion has been taken by
the Government of It lig to ascertain the ful]
facts in 1his regard 7
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HTHE MINISTER OF REVENUE AND
EXPENDITURE IN "HE MINISTRY OF
FINANCE (SHRI VIDYA CHARAN
SHUKLA) : (a) There nas been no instance of
boats belonging 10 Government of Keraly
being used for smuggh g purposes.

(b) Does not ari-e,
{{ |English transiation

[8 DEC. 1970]

to Question 106

Hassan Arrron1
!2_8& SHRI M.D. NARAYAN - Wiy the
Minister  or TOURISM AND  Civit
AVIATION be Pleased to stage -
(a) whether the
Hassan airpory s
il not. reasons for

work on the praposed
BOINg on uy per schedule
the delay .

{(b) the details of the Progress made <o fur
o the said ajrport v and

{c) the time by when it s expected 1n he
completed

THE MINISTER OF 1OURJs) AND
CIVIL AVIATION (DR KARAN SINGH)
(@10 (¢} The work on the 3600 foot tong
fair weather SUip together wity barbed  wire
fencing is complete, The approach road gpg
the bare well ape expeclted to by cumplered
shortly,  The work on the g srip conly
ot br o completed according 1 scheduly
duz te deluy in Jand acquisition and acule shor-

tage of water when the work wis jn Progres,

Promotion o CarPENTERS N
Ol Aviatioyn Depagin
_ 1289, sSHR1 D, THENGAR,] - Will the
Minister of FOURISM AND CIVIL aAvy.
ATION be pleased 10 state :
far whether Government
any representations  some time  agq aginsy
the promotion of s0me junior arpenters uypg
other techaical staff in that cadre from (he
lower grade 1o the higher grade, neglecting the
claims of some ciarpenters and othery, il the
Techuical Centre of the  Ciyil Aviation  Dp.
pariment ;. and

have  recepveq

(b} whether it is also 4 faet that op cirlier
occasions also, such cases Ol promotion h,y
come to the notice of Governmen and they
bad on such oCnsions set right those cu"-c:;.
giving full benefit to the aggrieved employesy ;
if so, whether Governmen Propose to (ake
similar action against the irregularities com.
mitted in the cases of the affected senjor
emplayecs referred to part {a) above 7

THE MINISTER QF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
(a) and (k) Representations were  received
from three Carpenters Grade II against their
supersession in the matter of Promotion to
I. Promation wqg made on
the basis of selection on merit according 1,
the recruitment rules in force by 4 Depart.
mental Promotion Committee,

In 1964 one employee had 10 by reverted

1o a lower post since it was held that og i,
date of consideration he Was not eligible for



